SCHEDULE II

Public

(Regulation 12 of the insolvency and bankruptcy
(liquidation process) regulations,2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF [WS. ORYX ENERGY SERVICES PRIVATE LIMITED]

FormB
announcement

-

Name of corporate debtor

M’s. Oryx Energy Services Private Limited
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2| Date of incorporation of corporate debtor

14/11/2008

1| moe mand] oty bk Mis. Oryx Energy Services Private Limited
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Authority under which corporate debtor is,
incorporated/registered

Companies act 1956, ROC - Vijayawada
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Corporate identity number / limited liabilit
identity number of corporate debtor
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Address of the registered office and principal
office (if any) of corporate debtor

Flat No.502, Krishna Devarayulu Block, Sri Rama Palace,
Raghavendra Colony,Hyderabad - 500 084, Telangana Statqj
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Date of closure of insolvency resolution process

07-01-2022
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Liquidation commencement date of
corporate debtor

07-01-2021 (Order pronounced on 24-12-2020
Uploaded in NCLT Portal on dated 07-01-2021)

Name, address, email address, telephone
number and the registration number of
the liquidator

oo

Narala Varalakshmi, H.No.1-8-588/29/A,
Acchai Nagar, Adj to RTC,Kalyanamandapam,
Baglingampally, Hyderabad - 500 044.

EMail: ip.varalakshmin@gmail.com
IBBINPA-002/IP N00620/2018-2019/11980
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Address and email used for
Correspondence liquidator

Sankalp Restructuring Private Limited, 13- 1 st Floor,
Manjeera Trinity, Corporate, Eseva Ln, K P H B Phase 3}
Kukatpally, Hyderabad, Telangana 500 072.

Email: rp.oryx@gmail.com
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10. Last date for submission of claims

06-02-2021
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Notice is hereby given that the hon’ble National Company Law Tribunal, Hyderabad bench had
ordered the commencement of liquidation of the M/s. Oryx Energy Services Private Limited or}

7thJanuary 2021.

The stakeholders of M/s. Oryx Energy Services Private Limited are hereby called upon td
submita of their claims update with proof on before 6 th February 2021 to the address mentioned

against serial number 9.

The financial creditors shall submit their proof of claims by electronicmeans only.
All other stake holders may submit the proof of claims in person, by post or by electronicmeans

Form - C: proof of claim by operational
creditors except workmen and employees

Form - D: proof of claim by financial
creditors
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Form —E: proof of claim by workmen or
employee

Form —F: proof of claim by authorized

Form - G: proof of claim by any other stakeholder
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Note: above forms may be downloaded from ibbi webpage https://ibbi.gov.i/home/downloady
Submission of false or misleading proofs of claim shall attract penalties.
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Place: Hyderabad
Date: 08-01-2021

Liquidator Of M/S. Oryx Energy Services Private Limite
REGN NO IBBI/IPA-002/IP N00620/2018-2019/1198

Narala Varalakshmﬂ

Financial Express dated 08-01-2021
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Liquidator Of M/S. Oryx Energy Services Private Limited
REGN NO IBBUIPA-D02/IP INOOE20V2018-2019/11380
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Mana Telangana Dated 08-01-2021




